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SHRI p. RAMACHANDRAN; Whe- 
toer the rates are to be reduced ui 
not is the concern of the State Go- 
venunents. They have to take any 
step that is required for the rediic'ion 
of the agricultural rates.

M R  SPEAKER; A  large number 
of Members want to put supplemen- 
taries on this question. i know, it is 
an important question and I h«ve no 
objection if we spend the rest of the 
question hour on this question, b’-it I 
think, at the time of Demands, we can 
discuss this. During the question hour, 
we cannot spend so much time on one 
question. What will happen the 
other questions? Please do not mis
understand me; permit me to go to the 
next question. A number of members 
from Andhra Pradesh want to put 
questions on this.

SHRI P. RAMACHANDRAN: Their
demands will also be considered.

Broadoasti and Telecaato by Political 
Parties for Assembly Elections

•151. DR. BUOY MONDAL:

SHRI DHARM VIR VASISHT;

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state;

(a) in view of the experience gained 
through equal number o f broadcasts 
and telecasts for equal time by all the 
recognised political parties during the 
recent poll for a number o f Legisla
tive Assemblies o f States, whether 
Government propose to make these 
features regular for all elections in 
future; and

(b) the difficulties and drawbacks, 
if any, experienced during the broad
casts and M tcttts, and efforts made 
to overeome them?

THE MINISTER OP INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVAND: (a) Yes, sir.

(b) A statement is laid on tiie Table 
of the House.

Statement
Akashvani

The difficulties experienced by the 
concerned stations of Akashvani were:
(i) delays in getting names of spokes
men of political parties in time; (il) 
spokesmen nominated by the Slate 
Units bemg dilTerent from ihose nomi
nated by the Central Offlces of the 
same parties; uii) substitution of the 
spokesmen for one reason or another; 
and (iv> delays in scripts and record
ings. The difTiciilties wxre sorted out 
by the stations of Akashvani by con
tacting the State Units and/or the 
Central Offices of the concerned pnliti- 
cal parties.

Doordarshan

By and large no difficulties were ex
perienced by the concerned Doodar- 
shan Kendras. As regards draw
backs. if any. it is felt that a solo per
formance by a single speaker for 
fifteen minutes does not make a good 
tclecast and cannot always sustain the 
viewers’ interest. It is tentatively ftlt 
that the duration of such a solo tele
cast should not be more than icn 
minutes. Alternatively, the formal 
that can be tried is the interview for
mat, in which a political party tele
caster is interx’iewed by an i iter- 
viewer of his or his party’s choice. 
All these things will be considered 
after a proper assessment of <he pirty 
telecasts has been made.

DR. BUOY MONDAL; During 
broadcasts and telecasts, political pat^ 
ties other than th« ruling one ;xx:a- 
sionally make vague and wild allega
tions against the ruling party and in 
some cases in a distorted wpy. I 
would like to knov*', wbetlier the rul'ng
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party either in the Centre or in the 
States shall be allowed time to ans
wer such allegations and give ade
quate and proper explanation each 
iUme?

fiHRI L. K. ADVANI; I am very 
happy that thi* time the experience 
has shown that all the political par
ties have cooperated fully in ensuring 
that this media is used in a proper 
mamier. In certain cases where it was 
pointed out to the person concerned 
that this goes against the code of con
duct agreed among the parlies, it was 
immediately altered. Therefore, the 
question does not arise.

DR. BUOY MONDAL: Has the Go
vernment made any evaluation of the 
impart on the rural and backward 
areas? If so, with what results?

.'(HRT L. K. ADVANI: At the mo
ment, a comprehensive survey is go
ing on. but the preliminary survey 
thal hiis been made shows that this 
new experiment that we have launch
ed has been very well received p£ rti- 
cularly in the rural areas. So far as 
the urb.in areas are concerned and the 
prefs ii' concerned, it has been very 
wid«ily acclaimed and appreciated.
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PROF. P. G. MAVALANKAR: 
While congratulating the Minister and 
the Government for taking this initia
tive of starting Party political broad
casts at election time for the first time 
in our country during the last 30 
years, may I ask him whether he and 
the various political parties have taken 
into account the experience already 
gained in this regard by a number of 
democratic countries, particularly. 
Great Britain and the United States 
and in view of that, should we not 
consider the question of giving pro- 

portiOTiately more time to larger par
ties and lesser time to smaller parties 
so that the whole purpose of projerl- 
ing the various points of view of the 
parties is achieved? I would also lil^e 
to know whether these broadcasts, 
particularly discussions and interview* 
are extempore or the radio and tele
vision authorities want the parties to 
submit the scripts of their talks i"  
advance.

SHRI L. K. ADVANI: The experi
ence of all countries is always rele
vant. But I would say that the ex
perience of our own country is far 
more relevant and, therefore, if there 
is to be a second look at this, it will 
have to be in the light of the exp^ i- 
ence that we have now gained. ^

I might mention that so far as the 
scripts are concerned, they were never 
pre-edited or pre-censored or subject 
to anything except that they should 
conform to the guidelines that we have 
accepted for ourselves and wherever 
it was pointed out to the member con
cerned that this goes against the 
guidelines, it was voluntarily altered.

Secondly. I would also like to point 
out that there have been certain sug
gestions made by the Doordarshan 
Department itself that a 15-minute ' 
telecast does not make for a good tele
cast and that maximum period should , 
be 10 minutes. Therefore, all these , 
suggestions for the revision of the; 
whole, scheme o f eVen adoptjn^ thifi' 
fonftai o f Interviews rather than, a
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straight talk, are to be considered 
again in consultation w-ith all political 
parties.
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(b ) No, Sir.

(c) It is the policy of Mazagon 
Dock Limited to give preference in 
the matter o f employment to the ex 
employees of Alcock Ashdown & Com
pany Bombay, subject to their suit
ability and availability of vacancies. 
No decision has h>een taken by the 
Shipyard to employ fresh workers, 
ignoring the claims of ex-employees 
of M /s Alcock Ashdown.
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Discontentment among the Employees 
of M /s Alcock Ashdown & Comiuuiy, 

Bombay

•152. DR. BAPU KALDATE: Will 
the Minister of DEFENCE be pleased 
to state:

(a) whether there is great discon
tent among the employees of Mjs A l
cock Ashdown & Comp>any, Bombay 
due to highhandedness of the Person
nel Officer;

(b) whether several employees’ em
ployment letters providing them per
manent employment have been with
drawn; and

(c) whether the Mazagaon Dock
Authorities have decided to employ 
fresh workers instead of those render
ed stirplug in the M /s Alcock Ash
down? n,j(

THE MINISTER OF PARLIAMEN
TARY AFFAIRS & LABOUR (SHRI 
RAVINDRA VARMA): («) No, Sir. 
Indust/ia^ relations dn the Bombay 
unit ef M /s Alcock Ashdown k Com
pany V *  at present quite nonial.
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SHRI RAVINDRA VARMA: At the 
time of acquisition of this company, 
the Mazagon Dock had given an as
surance to the Government of Maha
rashtra that they would endeavour to 
reemploy as many ex-employees of 
M /s Alcock Ashdown qs possible keep
ing in view the availability of vacan
cies and their fitness for the jobs. The 
hon. Member asked me to slate how 
many of them have been absorbed in 
the Mazagon Docks. The present posi
tion in this ragard is that out of 932 
ex-employees, 760 responded for em
ployment by Mazagon Docks by com
pleting the pro-forma prescribed by 
the company. Out of this 780, 522 have 
already been employed in the Maza
gon Docks.

This is the position as on 31-5-77. As 
I stated earlier, Mazagon Dock will 
make every effort to absorb them. The 
position is that out of the rest 67 did 
not report for test or interview. 87 
refused to accept employment in the 
Mazagon Docks. 2 were rejected on 
medical grounds. 38 were disqtialifled 
for abforpUon due to iuperannuaUon 
and 44 are being proceaed for p o ^ -  
Ue absoption. .




